SLP(C) No. 14862 OF 2004
| TEM No. 301( PH) Court No. 12 SECTI ON | VA

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.14862/2004

(From the judgenent and order dated 11/05/2004 in MA No. 904/ 04
of The H GH COURT OF M P AT | NDORE)

DHARI WAL | NDUSTRI ES LTD. & ANR Petitioner (s)
VERSUS

MS. MS.S. FOOD PRODUCTS Respondent (s)

(Wth Appln(s). for exenption fromfiling OT. and pernission to file addl. docunents which we
re not part of the reports of courts below and permission to allow |ist of dates and events an
d permission to plead addl. facts and to file addl. grounds and permission to file addl. docum
ents and with prayer for interimrelief)

Date : 16/11/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE B. P. SI NGH
HON BLE MR JUSTI CE P. K. BALASUBRAMANYAN

For Petitioner (s)

M. Ashok H Desai, Sr. Adv.
M. Arun Mohan, Sr. Adv.

M. Jai deep Cupta, Sr. Adv.
M. Saneer Parekh, Adv.

M. Lalit Singh Chauhan, Adv.
Ms. Sonali Basu Parekh, Adv.
M. Suneet Lall, Adv.

M. B.N Poojari, Adv.

M. Vivek Dal al, Adv.

Ms. Meenakshi, Adv.

or Ms PH Parekh & Co.

—

For U QO I.
Ms. Bhakti Pasrija, Adv.
for M. V.K Verm, Adv.

For Respondent (s)

. Ram Jet hmal ani, Sr. Adv.
Mukul Rohatgi, Sr.Adv.
A.M Singhvi, Sr. Adv.
Ashok Garg, Sr. Adv.

Vi kas Si ngh, Adv.

H. P. Singh, Adv.

Anmit Bhandari, Adv.
Anrita Narayan, Adv.
Sonal Joshi, Adv.
Priya M Puri, Adv.

Vi bhav Srivastava, Adv.

M. Rohit Nagpal, Adv.
Sushil Jain, Adv.
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M. Sanj eev Sachdeva, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Dr. Abhi shek Singhvi, |earned Senior Counsel appearing on behalf of the respondent, conmenced
his arguments at 2.30 PM and concluded at 4.10 PM Thereafter, M. Ram Jethnal ani, |earned Se
ni or Counsel appearing on behalf of the respondent, nmade his submi ssions for ten m nutes.

List the matter on Monday, i.e., 22.11.2004 as Part-Heard.

( Satish K. Yadav ) ( Asha Joshi )
Court Master Court Master



